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गुरबत, सामािजक अपमान और भखू से संघष« करते हुए गंगूबाई ने उस समय के िव°यात संगीतª, िकराना 

घराना के उÎताद, सवई गंधव« से संगीत सीखा। इसके िलए 30 िकलोमीटर रेल की याĝा और उसके बाद लÇबी 
पैदल याĝा भी की। भारत र¾न पंिडत भीमसेन जोशी इनके गुǗ-भाई थे। दोनȗ ने साथ-साथ संगीत की िश©ा ĢाÃत 
की। दोनȗ मȂ कौन बड़ा और कौन छोटा संगीत का पंिडत है, यह कहना किठन है। 

अत: मȅ भारत सरकार से अनुरोध करता हंू िक वह इस महान संगीतª और एक आदश« मिहला, िजसने अपनी 

माÂयताओं और िनÍठा के िलए सतÞ संघष« िकया, को मरणोपराÂत भारत र¾न से सÇमािनत करे। हालािंक यह 

सÇमान उनको जीवन-काल मȂ ही िमल जाना चािहए था। 

Ǜी राजनीित Ģसाद (िबहार) : सर, मȅ अपने आपको इस िवशेष उÊलेख से सÇबǉ करता हंू। 

Ǜी शाÂताराम लÑमण नायक (गोवा) : सर, मȅ भी अपने आपको इस िवशेष उÊलेख से सÇबǉ करता हंू। 

Concern over re-appointment and extension of term of the  

retired officers and employees 

SHRI RAMA CHANDRA KHUNTIA (Orissa): Sir, nowadays, retired officers and employees are 

getting extension in the name of vast experience. Civil servants are in a very advantageous position to 

get extension or get different postings before their retirement. Especially, all the State Chief 

Secretaries, Police DGPs, Principal Secretaries to the Government of India or State Governments 

usually find a suitable job for themselves before retirement. Now, the retirement age of the Doctors, 

Professors, Lecturers and civil servants has been increased. Even the private sector companies also 

prefer to appoint retired Government officers. Then, what will happen to the young civil servants, 

doctors, engineers, diploma holders and ITI diploma holders? Their future is blocked. 

For example, in Punjab, recently, the Punjab State Electricity Board has decided to re-appoint 

the retired employees, having lot of experience, on consolidated salary of Rs.7000 for SSO and 

Rs.5000 for SSA thereby ignoring 20,000 diploma holders and ITI trained youngsters. If the financial 

condition of PSEB is not good, the Government should ask them to work on a consolidated salary. 

But, giving fresh employment to retired employees, who are also getting pension, and denying the 

right of employment to poor young people may create explosive situation in all the State 

Governments and the Central Government. I urge upon the House and the Government that the 

space for youngsters should not be encroached upon by the retired personnel. They have already 

enjoyed their share of the cake. Let others should get their share and the re-appointment of retired 

Government officers and employees should be stopped. 

Demand to set up monitoring committees for implementation of laws relating to forest land 

management in the country 

Ǜी मोती लाल वोरा (छǄीसगढ़) : उपसभापित महोदय, वन भूिम ËयवÎथापन अिधिनयम के लागू होने के बाद 

भी कई रा¶य सरकारȂ राजनीितक आधारȗ पर या तो काय«-गित को धीमा िकये हȅ या िफर भेदभाव कर रही हȅ। यहा ं

तक िक आवेदन फाम« जमा करने मȂ भी भेदभाव बरता जा रहा है। अत: रा¶य Îतरीय िनगरानी सिमितयȗ का गठन 

जǘरी है। इÂहȂ अिधकार संपÂन करने के िलए कानून मȂ Ģावधान हेतु संशोधन आवÌयक होगा। 


